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I. Ravi S. Naik v. Union of India, 1994 Supp (2)
SCC 641, at page 649 Para | ].

The words "voluntarily given up his membership" are
not synonyvmeus with "resignation” and have a wider connotation.

A person may voluntarily give up his membership of a political
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party even though he has not tendered his resignation from the
membership of that party. Even in the absence of a formal

resignation from membership an inference can be drawn from the

conduct of a member that he has voluntarily given up his
membership of the political party to which he belongs.

2. Jagjit Singh v.State of Haryana (2006)11SCC]1,
al page 19: Para 29

"It is also essential to bear in mind the objects for
enacting the defection law also. namely, to curb the menace
of defection. Despite defection a Member cannot be
permitted to get away with it without facing the
consequences of such defection only because of mere
technicalities."

3. Rajendra Singh Rana v. Swami Prasad Maurya

(2007) 4 SCC 270, at page 303: para 48

"The act of giving a letter requesting the Governor
to call upon the leader of the other side to form a
Government, itself would amount to an act of voluntarily
giving up the membership of the party on whose ticket the

said members had got elected.”
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